
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,  

PRINCIPAL BENCH, NEW DELHI  

ORIGINAL APPLICATION NO. 665 OF 2023 

 

IN THE MATTER OF :- 

Nirmal Singh                                  …Applicant 

Versus 

State of Punjab & Ors.                            …Respondents 

NDOH: 29.01.2026 

I N D E X 

S. No. Particulars Page No. 

1.  Short Affidavit on behalf of respondent 

no.5/Bathinda Development Authority in terms of 

order dated 07.10.2025 passed by this Hon’ble 

Tribunal. 

1-7 

 

THROUGH COUNSEL  

 

SHUBHAM BHALLA, ALEX NOEL DASS, NEHA VERMA 

Advocates for Respondent no.5/BDA, Punjab 
Office: D-52, Basement, Panchsheel Enclave, New Delhi – 110017. 

Mb. No. 9654427273; Email: shubhambhalla@hotmail.com  

 

PLACE: NEW DELHI  
DATE:  21.01.2026  
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